Title: Regarding Government Business for the week commencing 27th July,1998.
12.02 hrs.
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF TOURISM (SHRI MADAN LAL

KHURANA): Sir, with your permission, I rise to announce that Government Business for the remaining part of
the Session commencing Monday, 27th July, 1998 will, for the time being, consist of:-

1. Consideration of any item of Government Business carried over from today's order paper.
2. Introduction, consideration and passing of the following Bills:-
(1) The Cotton Ginning Pressing Factories (Repeal) Bill, 1998.

(1) The Interest on Delayed Payments to Small Scale and Ancillary Industrial Undertakings (Amendment) Bill,
1998.

(111) The Oilfields (Regulation and Development) Amendment Bill, 1998.
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">SHRI HANNAN MOLLAH (ULUBERIA): Mr. Speaker, Sir, I would like to make a submission on the next
week's Business to the following points:

Expulsion of Seven Indian Scientists from the USA is a matter of grave concern. Immediate steps should be
taken by the Government.

Situation arising out of non-purchase of raw jute by the Jute Corporation of India resulting in jute growers not
getting fair price and the mills are suffering due to shortage of jute.
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MR. SPEAKER: The House will now take up Item No.7 - Discussion under Rule 193.
Shri Sharad Pawar.
... (Interruptions)

MR. SPEAKER: I am appealing to all the hon. Members to understand that as we have a lot of Business today,
we will take up the notices given by the hon. Members for Zero Hour, on Monday. Today, there is no Zero Hour.
There is no time. Please understand.

... (Interruptions)

MR. SPEAKER: Today, we have to transact a lot of Business. On Monday, we will take up Zero Hour.
... (Interruptions)

MR. SPEAKER: We will take it up on Monday. Please understand.

... (Interruptions)

MR. SPEAKER: Please cooperate with the Chair.

... (Interruptions)

MR. SPEAKER: Hon. Members, I am again appealing to you that today we have very important Business.
Please cooperate with the Chair.

... (Interruptions)

MR. SPEAKER: I will take it up on Monday. Shri Sharad Pawar, please.

... (Interruptions)

MR. SPEAKER: Not today. We will take it up on Monday.

... (Interruptions)

SHRI HARIN PATHAK (AHMEDABAD): Sir, [ may be allowed to speak for one minute only... (Interruptions)
MR. SPEAKER: Not today. I will allow you on Monday.

... (Interruptions)

MR. SPEAKER: I have allowed Shri Khurana to speak.

... (Interruptions)

Siret 9TET FE9 7@ (GFR): T8 TElgd, WRYH W 0 ARG &t 9§ A 5 T o1 fg@man 7 o, f5ad Juwy aemn & oy &
o oft

... (ZF4)

HEET S HA a9T gde wt (it HEA Wt GIEn): e Heied, ¥’ 95wl Sl 9ot S g S TERr 5l St q% gE w
9 T FEm fF 9% W R GHIOR St WA H AT THRAA X |



MR. SPEAKER: This will not go on record.
(Interruptions) *
SHRI AJIT JOGI (RAIGARH): Sir, the country's honour is at stake. It is very important... (Interruptions)

MR. SPEAKER: Today's item "Discussion on Atrocities on Women' is also a very important subject. We have to
take that first.

... (Interruptions)

MR. SPEAKER: Please take your seat.

... (Interruptions)

MR. SPEAKER: First, all of you take your seats, please.

... (Interruptions)

MR. SPEAKER: Madam, please go to your seat first.

... (Interruptions)

MR. SPEAKER: What 1s this? This 1s not good. Please take your seat.
... (Interruptions)

MR. SPEAKER: Today, we have a very important Business to dispose of. We have to discuss "Atrocities on
Women' and complete it. That is why [ am appealing to all the Members that we would take up "Zero Hour' on
Monday.

... (Interruptions)
* Not recorded

of the House in the Press. He should have announced it in Parliament, when Parliament is in Session. It is a
breach of privilege... (Interruptions) MR. SPEAKER: Nothing will go on record.

(Interruptions)*

MR. SPEAKER: The Leader of the Opposition is already on his legs.
... (Interruptions)

MR. SPEAKER: Shri T.R. Baalu, please take your seat.

* Not recorded



